FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

[SURYA FOUNDRY PRIVATE LIMITED] OPERATING IN [MANUFACTURE OF FABRICATED

METAL PRODUCTS] REG. OFFICE AG-31 SHALIMAR BAGH, NEW DELHI 110068

(Under regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & CIN/ LLP No. Surya Foundry Private Limited
PAN- AAKCS3337H
CIN- U29199DL2005PTC142669
2. | Address of the registered office AG-31 SHALIMAR BAGH,NEW
DELHI 110068
3. | URL of website Corporate Debtor does not have any
Website, so all the details with respect to
corporate debtor can be obtained through
email at ipsuryafoundry@gmail.com
4. | Details of place where majority of fixed assets are located Factory situated at QILLA NO. 101/12,
Sonepat Narela Road, Akbarpur Barota,
Kundli, Sonipat, Haryana, 131103
5. | Installed capacity of main products/ services e 1800 Tons Casting Iron Mold per year.
e 2400 Tons SS Ingut Per year.
6. | Quantity and value of main products/ services sold in last financial year| Total Revenue from operations for the FY
2025-26 is Rs 3.80 Crores.
7. | Number of employees/ workmen Total no of Workers as on CIRP
commencement date i.e. 29.07.2026 is 8
8. | Further details including last available financial statements (with The same can be obtained by writing an
schedules) of two years, lists of creditors are available at URL: email at ipsuryafoundry@gmail.com
9. | Eligibility for resolution applicants under section 25(2)(h) of the Code The same can be obtained by writing an
is available at URL: email at ipsuryafoundry@gmail.com
10. | Last date for receipt of expression of interest 12/10/2026
11. | Date of issue of provisional list of prospective resolution applicants 22/10/2026
12. | Last date for submission of objections to provisional list 27/10/2026
13. | Date of issue of final list of prospective resolution applicants 06/11/2026
14. | Date of issue of information memorandum, evaluation matrix and
request for resolution plans to prospective resolution applicants 11/11/2026
15. | Last date for submission of resolution plans 11/12/2026
16. | Process email id to submit Expression of Interest ipsuryafoundry@gmail.com




17.

Details of the corporate debtor’s registration status as MSME.

The Corporate Debtor is registered as a
Micro Enterprise under the MSME
Development Act, 2006. Udyam Registration
No.: UDYAM-DL-06-0202330 Category:
Micro

In the matter of M/s Surya Foundry Private Limited

Prole™

Reetesh Kumar Agarwal

Resolution professional

IBBI Reg. No.: IBBI/IPA-00878/2017-18/11475
Unit no 531 5th Floor S.G. shopping mall, D.C.

Date: 27.09.2026
Place: New Delhi

Chowk, sector 09, Rohini, Delhi-110085

E-mail: carkagarwal@gmail.com
AFA Valid upto: 31-Dec-2026
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FORM G
Thisis-a public announcement far information purposes only and & not a prospecius announcement and INVITATION FOR EXPRESSION OF INTEREST FOR
anes rl.r.-1 conshiute an Ir|'.'!l.=|1|!'.|n ar DlTEr.:IJ .'-l.-::qus.'.t_*, pur::l'na_st—:"nr subacribe o 5:—:r._'un'.|E$., [Eun"rn FOUNDRY PRIVATE |."|“TEDI
Mof for rebeasa, publication or disfribufion, directy or indirecily, outzide India. OPERATING IN [MANUFACTURE OF FABRICATED METAL PRODUCTS)
INTIMATION OF FILING OF THE PRE-FILED DRAFT RED HERRING FROSPECTUS DATED SEPTEMBER 25, 2026 REG. OFFICE AG-31 SHALIMAR BAGH, MEW DELHI 110068
("PRE-FILED DRAFT RED HERRING PROSPECTUS") OF ASG HOSPITAL LIMITED (Formerly ASG Hospital Private {Under regulation 36A (1) ol ihe Insolvency and Bankruptcy Board of
Limited) ("COMPANY'") UNDER CHAPTER NA OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL India {Insalvency Resolulion Process for Carporate Persons) Regulatians, Z016)
AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (“SEBI ICDR REGULATIONS"), WITH THE RELEVANT PARTICULARS
SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI™), BSE LIMITED AND NATIONAL STOCK EXCHANGE OF INDIA T TFiame of the corporate debior along wih _[Surya Foundry Frivade Limiled
LIMITED (COLLECTIVELY, THE “STOCK EXCHANGES™) IN RELATION TO THE PROPOSED INITIAL PUBLIC OFFERING OF PN & CINLLP Mo [ PAN- AAKCS333TH
ITS EQUITY SHARES OF FACE VALUE OF ¥1 EACH ("EQUITY SHARES"] ON THE MAIN BOARD OF THE STOCK CIN- U291990L2005PTC1 42668
EXCHANGES {THE "0OFFER"). 2. | ddess of the registensd olfice AiE-31 BHALINAR BaGH,NEW
DELHE 110044
F'LI EL": ANNDUNEEMENT 3 {URL of webeng | Carparate Deblor-doss aol have any Website,
{50 & the details with respect to corparate
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h t I | ipsurgatoundry @ e com
@ eye OS pl a 4, |Detads pf place where majority of fed Factory situated at QILLA MO, 10112, Sonepat
rassEbs arg focated Marela Foad, Akbarpur Barotz, Kund, Soaipa,
L= ﬂl'lhl’ Tl'lE Best | Haryana, 131103
5. {mstatied capacity of main products/ # 180 Toas Caseng ran Mold per vear
ASG H 03 F ITAL LI M IT E D I = 2400 Tons 55 Ingut Par yeal.
6. [Quaatity and vale of main preducts: Todal Rawenue fam aperalions foe the FY
{’Fﬂj‘meﬂy ASG Huspﬂa[ Private L.‘mf!‘eﬁ} {zarvices sold in lasf financial year POP5-2E 5 Bs .80 Crores.
= |y T T | . F P g, T i
Registered and Corporate Offica: 58 Floor, Sunshine Tower, Senapati Bapat Marg, Delisle Road, Dadar West, Fa. [Susier O oyt wsimen |:T;';L';:L:F”1ﬁa:f'="?ggg ——
Murmbai - 400 013, Maharashira; India, Tel: + 31 22 4713 7618; Website: waw asgeyshospital com 5 (ool Tnokdng Bt avalials | The sarme ca: be oblwnsd by Wiilng an.ormal
Contact person: Dinesh Lahoti, Company Secretary, Compliance Cfficer and Head - Legal Hinanclal statemeants (with schedules) of | &t ipsuryatoundryagmat. com
E-mail: companysachiviifasgeyehaspital com; Corporate identity Number: UB5110MHZ00TPLCAEE405 BwD yeare, [ists of exeditons are availabie
{URL:
This public announcament is being made pursuant to Regulation 59C(5) of the SEBI ICOR Regulations to inform the public that G |Eligibiity laf resolilion apphcants unoar | The same tan be obtaned by wriling an arma
the Company has filed the Pre-filed Draft Red Herring Prospecius with SEBI and the Stock Exchanges, under Chapter 114 of the isaction 25{2)ih) of the Code is available at {at ipsuryafoundry@gmad com
SEB| ICDR Regulations in relation 1o the proposed indial public offering of its Equity Shares on the main board of the Stock JURLG N— o
Exchanges. The filing of the Pre-filed Draft Red Herring Prospectus shall not necessardy mean that the Company will underiake | 10, [Last cate for receipt of expression of inferest 120G
tha Ofer 11. |Date of issue of prowisianal list of prospective resalutian 22MN20EE
This announcement is not an offer of securities for sale in the United States or elsewhere. This announcement has been prepared pRCAs . - —
fiar pablication in India only and is not for publication or distribution, diractly or indirectly, in of info the United States, The Equity 12. iLast date lor submission of aljedtions 1o provisional kst |27/10/2026

13. [Date of issug of final list of prospective resalution applicants. |0611/2026

14, (Date of issus of infarmaton memorandun, evauation matris 11/11/2026
{and request for resohution plans 1o prospective resiution

Shares have not bean and will rol be registerad under the U, 5. Securities Act of 1533, asamended ("U.3, Securities Act") orany
other applicable law of the United States and, unless so registerad, may not be offered or sold within the: United States, except

pursuant to an exemplon from, orin a transaction not subject o, the registration requiremenis of the U.5.. Securities Act and Lanpicants
applicable siate sepwiies [aws. Accordingly, the Equity Sheres are being offered and scid {i) within the United ‘States only to 15. | Lazt date for submission of resolution plans 19122026
persona reasonably bebeved to be *gualfied instivtional buyers” (as defined in Rule 144Aunder the L5, Securities Act) pursuant 16. |Pricess email id bo-submit Espression of interest Ipsuryatoundrygmal com
to Section 4(a) of the U5, Securities Act, and (i) outside the United States i offshore transactions in compliance with Reguiation 17 [Detais of the corporate The Carparate Debtor |5 regestered a5 a Micro Enterprise
S undes the .5, Sacurilies Act and ha applicable laws ¢[|h¢|u_qg:1;¢;|nn wihare those offers and sales oocur {debine's regbstration status a5 Junder the SESSEE Development Act, 2006, Udyam
{ ASIME. Regisiration No.: UDYAM-DL-06-0202330 Calegory: Micre
For ASG HOSPITAL LIMITED In the matter of M/'s Surya Foundry Private Limited
{Formerly ASG Hospifal Private Limited) S
Oy behalf of the Baard of Directoss Reetesh Kumar Agarwal
Y L Resalufioh professianal
Place: Mumbal Dinesh Lahoti 1BBI Reg. No.: IBBLIPA-DOSTE2017-18/11475
D g . : I 2 _| aaal Lhnit w0531 Stn Foce 5.G: shapping mall, D.C. Chowk, sacios 04,
Date: Seplamber 26, 2026 Company Sagrelary. Compliance Officer and Head - Lagal Date: 27.00.2026 bt Plé_ria": e gl e
Adfaceors 40226 Place: New Dalhi AFA Valid upte: 31-Dec-2026

THIS I5-A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND 13 NOT APROSPECTUS ANNOUNCEMENT AND DOES NOT COMSTITUTE AN INVITATION OR OFFER TCACQUIRE, PURCHASE OR
SUBSCRIBE TO SECURITIES UNDER THE SECLIRITIES AND EXCHANGE BOARD OF INDMA {ISSUE OF CAPITAL AND DiSCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED ("SEBI ICDR
REGULATIONS™), INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF BSE LIMITED ("BSE") AND NATIONAL STOCK EXCHANGE OF INDIA LIMITED ("NSE"} (TOGETHER, THE "STOCK
EXCHANGES") IN COMPLIANCE WITH CHAPTER 1| OF THE SEBICDR REGLILATIONS, NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY QUTSIDE INDIA

PUBLIC ANNOUNCEMENT

<& KIAN-M

R T EXPORT LIMITED
‘Pleges span thizs F code .
to wiew the Draft Rad

SR KIAN-M EXPORT LIMITED

Chur Company was onginally incorporated as ‘Kian-M Export Private Limited’, a private limited company under the provisions of the Companies Act, 2043, pursuant to a cerlificale of incorporation dated January 17,
2020, lssued by the Registrar of Companies, Cenfral Registration Centre. Qur Company was subsequantly converted into a public limited company pursuant to the résolution passed by our Board of Direclors on May
14, 2026 and special resodution passed by our Shareholders on May 15, 2026 and the name of our Cempany was changed 1o, 'Kian-M Export Limited’, and-a fresh certificate of incorporation dated May 26, 2026 was
is5ued by the Regisirar of Companies, Gentral Processing Centre. For defails of change in the registered office of cur Company, see "Hislory and Cerarm Cormporale Malters- Chamges i our reqisiered office” on page
234 of the Draft Red Herring Prospectus dated September 24, 2026 (“DRHP® or the "Draft Red Herring Prospectus™)
Corporate ldentity Number: U17208GJ2020PLC 112146, Website: www kian-m.com
Registered and Corporate Office: 5.No. 208/P2, Sub Plot No.1A, Bedi, Near Avadh Green Party Plot, Morbi Road, Rajkot - 360 003, Gujarat, India.
Contact Person: Kinisl Suniibhai Kothar, Company Secretary and Complisnce Oificer; Telephone: +97 90337 43521, Email: compliancei@ian-m,com

OUR PROMOTERS: RAJESHBHAI PARSHOTAM MALAVIYA,

USHABEN RAJESHBHAI MALAVIYA, DARSH RAJESHBHAI MALAVIYA AND PARTH RAJESHBHAI MALAVIYA

INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF ¥ 10 EACH (THE "EQUITY SHARES") OF KIAN-M EXPORT LIMITED ("OUR COMPANY™ OR "THE COMPANY" OR "THE
ISSUER") FOR CASH AT A PRICE OF % [«] PER EQUITY SHARE {INCLUDING A SHARE PREMIUM OF % [«] PER EQUITY SHARE) (THE "OFFER PRICE") AGGREGATING UP TO 7 [«] MILLION (THE
“OFFER") COMPRISING A FRESH ISSUE OF UP TO [«] EQUITY SHARES OF FACE VALUE OF % 10 EACH AGGREGATING UP TO # 5,000 MILLION BY OUR COMPANY (THE “FRESH ISSUE") AND AN
OFFER FOR SALE OF UP TO 1,500,000 EQUITY SHARES OF FACE VALUE OF ¥ 10 EACH ("OFFERED SHARES") AGGREGATING UP TO T [«] MILLION BY RAJESHBHAI PARSHOTAM MALAVIYA (THE
“OFFER FOR SALE", AND SUCH SHAREHOLDER OFFERING THE OFFERED SHARES 15 REFERRED TO AS THE "PROMOTER SELLING SHAREHOLDER™).

THE FACE VALUE OF THE EQUITY SHARES IS 10 EACH, THE OFFER PRICE IS [«] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE MINIMUM BID LOT WILL BE
DECIDED BY OUR COMPANY, IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGER AND WILL BE ADVERTISED IN ALL EDITIONS OF [«] (A WIDELY CIRCULATED ENGLISH DAILY
MATIONAL NEWSPAPER), ALL EDITIONS OF [«] (A WIDELY CIRCULATED HINDI NATIONAL DAILY NEWSPAPER]), AND ALL EDITIONS OF [«] (A WIDELY CIRCULATED GUJARATI NATIONAL DAILY
NEWSPAPER, GUJARATI BEING THE REGIONAL LANGUAGE OF GUJARAT, WHERE OUR REGISTERED AND CORPORATE OFFICE IS LOCATED) AT LEAST TWO WORKING DAYS PRIOR TO THE
BID/OFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO THE STOCK EXCHANGES FOR UPLOADING ON THEIR RESPECTIVE WEBSITES IN ACCORDANCE WITH THE SECURITIES AND
EXCHANGE BOARD OF INDIA {ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (THE “SEB! ICDR REGULATIONS").

In case of any revision to the Price Band, the Bid/Offer Period will be extended by al least three addibonal Working Days alter such revision in the Price Band, subject fo the Bid! Offer Period not excesding 10 Working
Days. In cases of force majeurs, bankng sirike or unforaseen circumstances, our Company may, in consultation with the BRLM, for reasans 1o be recorded in writing, extend the Bid { Offer Panod for a minimurm of ong
Working Day, subject o the Bid! Offar Pariod not exceading 10 Working Drays. Any rewision in the Price Band and tha revised Bid/Offer Penod, if applicable, will be widefy disseminated by notification to the Stock
Exchanges, by issuing 2 public nofice, and also by indicating the change on the website of the BRLM and at the terminal of the Syndicate Member and by infimation to the Designated Infermedianies and the Sponsaor
Banks, a5 appiecable

Thig Offer is baing made in tarms of Rule 19(2)(h) of the Securities Contracis (Requiation) Rules, 1957 as amended ("SCRR"). read with Regulation 31 of the SEBI ICDR Regulations. The Offiar is being made thraugh
the Book Building Process in terms of Regulation 6(1) of the SEBI ICDE Regulations, wherein in terms of Begulation 32(1) of the 3EBI ICDR Requlations, not more than 50% of the Offer shall be available for allocation
o a proportionate basks o Cualifed Insfitufional Buyers {"QIBs", and such porticn, the "QIB Portion”) provided that our Company in consultation with the BELK, may allocate up bo 60% of the QB Pordion io Anchor
Investors on a discrefionary basis in accordance with the SEBIICDR Regulations ("Anchor Investor Portion™), of which 40% of such Ancher Invesior Pordion shall be reserved, in the foliowing manner (i) 33.33% shall
be reserved for allocation to domestic Mubual Funds: and (i} 6.67% shall be reserved for Lite Insurance Companies and Pension Funds, subject to valid Bids being received from domestic Mutual Funds, Life
Insurance Companies and Peasion Funds al or above the Anchor investor Aliacation Price, In the event of under-subscription in (il) above, the allecation may be made to domestic Mulual Funds, al or above the
Anchor Inmyestor Allocation Price, in accordance with the SEBI ICDR Reguiations. in the avent of under-subscription or non-gliocation in the Anchor Investor Portion, the balance Equity Shares of face valkee of 2 10
@ach shall be added to the Net CIB Porlion. Further, 5% of tha Mal CHB Portion shall be available for allocation on a proporiionate basiz only to Mutual Funds and the remainder of the Net Q1B Portion shall be avadable
for alocation on a proportionate basis fo-all QIB Bidders {(oiher than Anchor Invesiors) including Muiual Funds, subject to valid Bids being received at or above the Offer Price. However, if the aggregate demand from
Mubual Funds is less than 5% of the QI8 Porfion, the balance Equity Shares of face value of £ 10 each available for allocation in the Mutual Fund Portion wél be added o the remaining QIB Porlion for proporionaie
allzcation fo QIBs. Further, nof less than 15% of the Offer shall be availabie for allocation fo Non-Institutional Bidders ouf of which {a} one-thind of such portion shall be reserved for applicants with application size of
more than T200,000 and up to ¥1,000.000; and {b) bao-third of such portion shall be resenved for applicants with application size of more than *1,000,000 provided that the unsubscribed portion in either of such sub-
cabegaories may be allocated to applicanis in the other sub-category of Mon-insttuional Bidders and not less than 35% of the Offer shall be avadable for allocation to Retad Individual Bidders ("RIBs") in accordance
with the SEBI ICDR Reguiations, subject to valid Bids being received from thern at or above the Offer Price. All potential Bidders (except Anchar Investors) ane required to mandstonty ufilise the Application Supported
by Blocked Amount ["ASBA”) procass by providing details of their respective bank accounts (including UPI ID for LIPI Bidders) (a5 defined heremaffen in which the Bid amount will be blocked by the SCSBs or the
Sponsor Banks, &5 applicable, to participate in the Offer. Anchor Invastors are not permilied 1o participate in the Anchar Investor Portion of the Offer throwgh the ASBA process, For defails, see "Offer Procedura” on
page 431 of the DRHP.

This publc announcement is being made in compliance with the provisions of Regidation 26(2) of the SEBICDR Begulations toinform the public thal our Company is proposing, subject o applicable statutory and
requlatory requirements, receipt of requisde approvals, markel condilions and other considerations, to underiake an Initial public oMaring of its Equily Shares pursuant o the Offer and has filed the DRHP along with the
Draft Abridged Prospectus each dated September 24, 2026, with the Securities and Exchange Board of India ("SEBI') and with the Stock Exchanges. Pursuant to Regulation 26{1) of the SEBI ICDR Regulabons, the
DRHP afong with the Draft Abricged Prospectus filed with SEBE and the Stock Exchanges has been made available to the public for comments, if any, for a pariod of at least 21 days from the date of publication of this
pubdic announcament in accondance with Regulation 26(2) of the SEBI ICDR Reguiations. The DRHP has been filed by hosting it on the website of SEBI at www_sebi.govin, websites of the Siock Exchanges at,
www bseindia.com and www.nseindia.com, on the website of the Company at www kian-m.com; and on the website of the Book Running Lead Manager ("BRLM), i.e. Mirge Azset Capital Markeis {India} Private
Limited at htpsicm miraessset.cond, respectively. Dur Company invites the public to gave their comments on the DEHP along with the Drafl Abndged Prospectus fled with. 5EBI and the Stock Exchanges, with
respacl o disclosures made in the DRHP along with the Drall Abridged Prospectus. The public is requested to sand a copy of the comments to SEBI, 1o the Company Secratary and Compfiance Officer of our
Cornpany and/or the BRLM at thewr respective addresses mentioned hanein, Al comments must be recaived by SEBI andfor our Comgpany andior the Company Secretary and Compliance Officer of our Company
and/ar the BRLM in relation to the Offer on or bafore 5.00 p.m. on the 21" day from the date of publication of this public announcement.

Investments in equity and equity-refated secunfies invalve a degree of nsk and Investors shauld nat invest any funds in the Ofer unless they can afford to take the sk of lasing their entire investmen!. Investors are
advised o read the sk factors casefully before laking an investment decision in the Offer, For 1aking an investmen! decision, investons must rely on their own examination of our Company and the Offer including the
risks imvolved, The Equity Shares of face value of ¥ 10 each offered in the: Offer have not been recommended or approved by the SEBI, nor does SEB| quarantee the accuracy or adeguacy of the conbents of the Drafi
Fed Herring Prospeches. Specific atlenfion of the investors is invitad o "Risk Facliors”™ beginning on page 23 of the DRHP.

Any dacision to invest in the Equity Shares described in the DRHP may only be taken after the Rad Herring Prospectus (*RHP") has been filed with the RoC and must be made solely on the basis of such RHP as thera
may be matena changes in the RHP from the DRHP and the Draft Abnidged Prospectus. The Equity Shares, when issued throwgh the RMP, are proposed to be listed on the main board of the Stock Exchanges.

For detaiis of the share capital and capital strecture and ihe names of the signatonies to the Memorandum of Association-and the number of shares subscribed by them of our Company, please see the seddion fitked
*Capital Strwcture” on page 87 of the DRHP, The liabidty of the members of our Company is imited by thesr shares. For details of the main objects of our Company &s contained in the Memorandum of Assockation,
please sae the seclion tllad “History and Ceram Corporale Maflters”on page 234 of the DRHP.

BOOK RUNNING LEAD MANAGER REGISTRAR TO THE OFFER

/S
M'RAE Ag'g'ET (I) MUF MUFG Ingrme

Capital Markets

Mirae Assol Capital Markets (India) Private Limited MUFG Intime India Private Limited (Formery Link Intimve India Private Limited)

* Floor, Tower 4, Equinox Business Park. LBS Marg, Off BKC, Kurla (West) C-101, 17 Floor, 247 Park, LB.S. Marg, Vikheoli West, Mumbsai - 400 083, Maharashtra, India
Purmisal - 400 070, Maharashtra, India Telephone: + 91 81081 14040
Telephone: +81 22 6266 1300 E-mail: kian-mexport ipo@in.mpms:mufg.com

E-mail: kisnm.ippi@miragassstcm.com
Investor Grievance ID: mbinvestors@miraeassetcm. com _ .
Webislia: hiloasiem mirseasset o Website; wwaw.inmpms. mafg.com

Contact person: Wincy Nadan Aditee Sinha Gantact parson Shant) Gopalkrishinan
SEBI Registration No.: INMDOD012485 SEBI Registration No.. INROOOU04058

Investor Grievance |D. kian-mexport ipo@in.mpms. mufg.com

All capitalized terms wsed hereln and nof specifically defined shal! have the same meaning as ascrbed fo them in the DRHE

For KIAN-M EXPORT LIMITED
On behalf of the Board of Directors

Sdi-
Place: Rajkof, Gujarat Kinjal Sunilbhal Kothari
Date: September 25, 2026 Company Secrelary and Compglance Officer

KiAN-M EXPORT LIMITED iz proposing, subject to applicable statutory and regulatory requirements, receipt of reguisite approvals, market conditions and other considerations, fo undertake an initial public
offaring of its Equity Shares and has filed the DRHP along with the Oraft Abridged Prospactus each dated September 24, 2026 with SEBI and tha Stock Exchanges on Septamber 25, 2026. Tha DRHP along with the
Draft Abridged Prospectus is available on the website of SEBI at www sebl.govin, a5'well as on the websites of the Stack Exchanges i.e. BSE and N3E ai www.bseindia com and www nseindia.com, respectively,
on the website of the Company at www kizan-m.com; and on the wabsite of tha Book Running Lead Managar ["BRLM"), i.e. Mirae Asset Capital Markets {India) Private Limited at hitps:iicm miraeasset.co.in/, respactivaly.
Any potantial Bidders should note that investmant in equity sharas invobves a high degree of nsk and for details redating to such risk, see "Risk Factors" on page 23 of the DRHP and the defailz set out in the RHP,
hen filed. Potential Bidders should not rely on the DRHP or the Drafi Abridged Prospectus filed with SEBI and the Stock Exchanges for making any investment decision and should instead rely on the BHP, when
filed, for making invesiment decision
This announcement has been prepared for publication in India and may nol be released in the Unded States. This announcement does not constidute an offer of securites for sale in any |urisdiction, including the
Linitad Statas, and any securities described in this announcemanl may not be offered or sold in the United Stales absent registration under the US Sacurties Act of 1933, as amended, or an exemption from
ragistration. Any pubkc offerng of securites fo be made n the Unitad States will be made by maans of a prospecius thal may be obtaned from the Company and that will contain detalled information abaut the
Company and managamant, a5 well as financial stalemants. However, no.affering of securities & being made in the United States
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ZindiaShelter INDIA SHELTER FINANCE CORPORATION LTD. [[I ION NOT
Mome Laang Regd:Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 ‘1 E PRO

Whereas, The Undersigned Being The Authorised Officer Of The India Shelter Finance And Corporation Ltd, Under The Securitisation
And Reconstruction Of Financial Assets And Enforcement (Security) Interest Act, 2002 And In Exercise Of Power Conferred Under
Section 13(2) Read With Rule 3 Of The Security Interest (Enforcement) Rules,2002,Issued A Demand Notice On The Date Noted
Against The Account As Mentioned Hereinafter, Calling Upon The Borrower And Also The Owner Of The Property/Surety To Repay The
Amount Within 60 Days From The Date Of The Said Notice. Whereas The Owner Of The Property And The Other Having Failed To
Repay The Amount, Notice Is Hereby Given To The Under Noted Borrowers And The Public In General That The Undersigned Has
Taken Possession Of The Property/les Described Herein Below In Exercise Of The Powers Conferred On Him/Her Under Section 13(4)
Of The Said Act Read With Rules 8 & 9 Of The Said Rules On The Dates Mentioned Against Each Account. Now, The Borrower In
Particular And The Public In General Is Hereby Cautioned Not To Deal With The Property/les And Any Dealing With The Property/les
Will Be Subject To The Charge Of India Shelter Finance Corporation Ltd For An Amount Mentioned As Below And Interest Thereon,

Costs, Etc.
Name of the Borrower/Guarantor Description Of The Charged/mortgaged| Dt.of Demand Notice, Date Of
(Owner Of The Property) & Property (All The Part & Parcel Of The Amount Due As On Possession
Loan Account Number Property Consisting Of) Date Of Demand Notice
Dhapu Bai & Laxmi Narayan & Ravi |Survey No. Ray-053/207, Ambedkar | Demand Notice 25.09.2026
Kumar Address: D-4 Ambedkar Nagar, Dakaniya, Kota, Rajasthan| 11-Apr-2025

Nagar, Dakaniya Station, Kota,
Rajasthan-324005

Loan A/c No: LAP600000119 /
AP-0449127 Branch Office: KOTA-1

Boundaries: East — House of Rakesh, | Amount Due: Rs. 1,65,043/- (Rupees
West—Road, North — House of Ratan Lal, One Lakh Sixty-Five Thousand Forty-

_ Three Only) Interest applicable from
pouth —House of Nand Lal 11-Apr-2025 until payment in full

Mehrunisha & Nur Mohammad Alias
& Abdul Kadir Address: 997 Baba
Chainanath Dhuana, Naya Ward No.
30, Bikaner, Rajasthan-334001

Loan A/c No:
HL33CHLONS000005004309 /
AP-0992138 Branch : BIKANER-1

Patta No. 744, Usto Ka Mohalla, Chhoti | Demand Notice 21.09.2026
Masjid Ke Pass, Bikaner,|10-Dec-2025 AmountDue: L~
Rajasthan-334001 Boundaries: East — | RS 18,52,268/- (Rupees Eighteen Lakh
Nathu Nyariya, West — Gali, North — Fifty-Two Thousand Two Hundred

; Sixty-Eight Only) Interest applicable from
Rasta, South —Ramjan Chadwa 11-Dec-2025 until payment in full

Pushpa Bai & Shyam Lal

Address: Lakshmi Niwas, Bheru Pura
Basti, Aklera Road, Surajpol Gate Ke
Bahar, Jhalrapatan, Dist. Jhalawar,
Rajasthan-326023 Loan A/c No:
LA32CLLONS000005006520 /
AP-10009921 Branch : Jhalawar-1

Bheru Pura Basti, Surajpol Gate Ke |Demand Notice 21.09.2026
Bahar, Jhalrapatan, Dist. Jhalawar, |11-Apr-2025 Amount Due:

Raiasthan-326023 Boundaries: East — |RS- 9,23,273/- (Rupees Five Lakh
szl‘ia?he?]nH/O Bal ChZﬁg ?/(/Ieezt —aI?VO Twenty-Three Thousand Two Hundred

. . Seventy-Three Only) Interest applicable
Raju Khatik, North — Land of Lal Chand, A . )
South— Road 15' wide from 11-Apr-2025 until payment in full

Maya Devi & Gulab Chand & Savara
Keer Address: Keer Mohalla, Deoli,
Dist. Tonk, Rajasthan-304804

Loan A/c No:
HL32CHLONS000005007497 /
AP-10011922 Branch : KOTA-1

Plot No. D-9, Khasra No. 4003, Keer|Demand Notice 25.09.2026
Mohalla Ke Piche, Gram Deoli, Teh. Deoli, | 13-Apr-2026

Dist. Tonk, Rajasthan-304804 Area: 500| Amount Due: Rs. 1,08,941/- (Rupees One
Sq. Ft. Boundaries: East — Plot No. D-10, I';alsth I?)lght(')l'hlousalms Nlnte Hulr)dr&d ‘
West — Plot No. D-8, North — Other Land |7 2ry-One Only) Interest applicable from

Khasra No. 4020, South —Aam Rasta 11-Apr-2026 until payment in full

Madhu Bai & Hemraj & Virendra Nagar
& Mahesh Nagar Address: 29, Ward
No. 7, Dhakad Basti, Tejagadh, Gram
Panchayat Kotdi Sunda, P.S. Baran, Dist.
Baran, Rajasthan-325222 Loan A/c No:
HL11CHLONS000005045231 /
AP-10099663 Branch :BARAN-1

Patta No. 2512, Khasra No. 156, Gram|Demand Notice 22.09.2026

Panchayat Kotdi Sunda, P.S. Baran, Dist.|11-Apr-2025
Baran, Rajasthan  Boundaries: East —| Amount Due: Rs. 7,70,977/- (Rupees
Public Road (Aam Rasta), West — Bada Seven Lakh Nine Hundred Seventy-Seven

' Only) Interest applicable from
e 'é%ﬁ%’_'\}‘e’r;hplg (,\'jl‘a"r‘fj?r)"f Tikam | 12 Apr-2025 until payment in full

Kamala Devi & Dhanna Lal
Address: Nangal Tappa, Khuteta
Kalan, Ramgarh, Dist. Alwar,
Rajasthan-301001 Loan A/c No:
LA11VLLONS000005077042 /
AP-10185807 Branch : ALWAR-1

Book No. 62, Patta No. 13, Khasra No.|Demand Notice 21.09.2026
231, Gram & Gram Panchayat Nangal ur-rﬂ)%\gtzgﬁse Rs. 4.22,674/- (Romeos
B s Spamiat Rata .l pplcae fom 12N 2020t
Sabdee;l, South —Common’Way payment in full

Lali Bai & Durga Lal & Kunal
Meghwanshi Address: Baradpura,
Bhilwara, Rajasthan-311201

Loan A/c No:
HLBUCHLONS000005080546 /
AP-10195689 Branch : BUNDI-1

Plot No. 51, Araji No. 689, Village|Demand Notice 22.09.2026

Hanuman Nagar, Patwar Halka Uncha, %-JU|-%O§5 Rs. 1,82,660/- (R 5
Tehsil Jahazpur, Dist. Bhilwara,| Amount bue. ks. 1,02, - (hupees Une
Rajasthan-311201 Area:600Sq.Ft.  |akh Eighty-Two Thousand Six Hundred
Sixty Only) Interest applicable from
11-Jul-2025 until payment in full

Boundaries: East — Public Road (Aam
Rasta), West — Plot No. 66, North — Plot
No. 52, South —Plot No. 51

MR./ MRS. MEERA & GHANSHYAM &
GOURAV KUMAR SHARMA

Address: Book no.02,Patta No.11,
khasra no.616Gram & GP Dawak,
Panchayat Samiti- Nagar,Dist. DeegRa;.
321024 Rajasthan Loan A/c No:
HL11SVLONS000005145552/AP-
10339996 Branch : ALWAR-1

All Piece And Parcel Of Book no.02,Patta|Demand Notice | 21.09.2026
No.11, khasra no.616 Gram & GP Dawak, 1A1 -MAYFE)OZBR 434806 (1 -
Panchayat Samiti- Nagar, Dist. Deeg Raj.| Amount Due. Rs. - {(kupees Four
321024 Bharatpur Admeasuring area Lakh Thirty Four Thousand Eight Hundred

. Six Only) Interest applicable from
181.67 Sq. Yd. Boundary:-east — House |~ . . ;
of Jain, West — Common way, North — 10-MAY-2026 until payment in full

House of Bhullu, South — Common way

MR./ MRS. JARINA & MAHAMUD ALI
Address: Patta No-P/885 village ward
No.29, Near Kalti Haweli Tehsil &
District Jhunjhunu 333001 Rajasthan
Loan A/c No: LAP200002902T0/AP-
0256252 Branch: JHUNJHUNU-1

All Piece And Parcel Of property Bearing|Demand Notice 21.09.2026
Patta sr. No.551 Patta No-P/885 situated 1A8-MAYt-2[§)26 Rs. 450050/ (RISoesTooT T
at village ward No.29 Jhunjhunu Tehsil &| Amount Lue: ks. - (Rupees Four
District jhunjunhu Admeasuring Area|L2C Fifty Nine Thousand Nine Hundred
About- 90.53 Sq. Yrds BOUNDARY:-|r iy Only) Interest applicable from 13-
North: Ramjaan, South:- Aam Rasta, East ) untit paymentin fu
:-Ibrahahim, West :- Tahir.

MR./ MRS. MANJU DEVI & LEGAL
REPRESENTATIVES OF LATE BABU
LAL Address: Khatikan Mohalla, Ward
No 6, Surajgarh, Jhunjhunu, Chirawa,
Rajasthan, 333029, Jhunjhunu,
Rajasthan Loan A/c No:
HL33RNLONS000005083460/AP-
10201691 // LA33SVLONS00000
5160907/AP-10372227

Branch Office: JHUNJHUNU-1

All That Pieces and Parcel of Property of|Demand Notice 21.09.2026
Patta No. LSG/SG/PATTA/2023-24/717 ;‘ 2-#\U(t3-§026R 709080 (Kmoee——
Khasra 974 Ward No. 08 Surajgarh Tehsil | \mount Uue. xs. - (Rupees
Surajgarh, District Jhunjhunu, Rajasthan|S€ven Lakh Nine Thousand Eighty-Nine

. Only) Interest applicable from
— 333029, Admeasuring 85.77 Sq.|;_ ) ; :
Yds BOUNDARY --EAST - H/o 12-AUG-20256 until payment in full
Rameshwar, WEST - Aam Rasta, NORTH
- H/o Kalawati Devi, SOUTH -Aam Rasta

Place: Rajasthan

For Any Query, Please Contact Mr. Gaurav Sharma (9251735408), Ravi Kumar (98290 01102), Mahipal (9680095346)

For India Shelter Finance Corporation Ltd (Authorized Officer)

FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF

PASUPATI FINCAP LIMITED

G L22207DL1596PLC46T661
Registered office: Shop Mo, 37 Shanker Market, Connaught Place, Janpath, Mew Dalhi - 110001;
Corporate office: 3rd Floor 56733, Site [V Industrial Area, |L.E. Sahibabad, Ghariabad, Uttar Pradesh-201010;

Telephone No.: 3211515079; Website: www.pasupatifincap.co.in;
Emaif Id; pasupatifincaplimitedi@gmail.com
OPEN OFFER FOR ACQUISITION OF UPTO OF 12,22,000 (TWELVE LAKH TWENTY TWO THOUSAND) EQUITY SHARES FROM
THE SHAREHOLDERS OF PASUPATI FINCAP LIMITED (HEREINAFTER REFERRED TO AS "TARGET COMPANY™/ "TARGET")
BY MR. UDAY NARANG (HEREINAFTER REFERRED TO AS "ACQUIRER"), PURSUANT TO AND IN ACCORDANCE WITH
REGULATICN 4 OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQGUISITION OF SHARES AND
TAKEOVERS) REGULATIONS, 2011, AS AMENDED ("SEBI (3AST) REGULATIONS")

This dispatchment confirmation adverliserneant of tha letter of offer “Letter of Offer Dispatch Confirmation Advertisement™) i being
ssued by Fintellectuat Carporate Advisors Privata Limiled ("Manager (o the affer’} on behall of the Acquener and the said should be read

o PN LG Lt L e,

a) PublicAnnouncemen! dated August 05, 2026 ("Public Announcement™)

b) Detaded Pubbc Statemant dated August 11, 2026, which was published on Augus! 12, 2026 (Wednesday). in the newspapers,
namely beng Financial Express (English Al Eddtions), Jansatta (Hindi){ Al Editions) and Mumbai Lakshadeep (Marath)Mumbai
Edition) ("Mewspapers”} ("Detailed Public Statement”);

c) Draftietierof offer daled August 19, 2026 ("Draft Letter of Offer”);

d) Letterof oifer daled Seplember 18, 2026
Transfer Form ("Letter of Offer”)

The termused in this letter of offer dispatch confirmation adverisement have the same meaning assigned o them in the offer documents

unless otherwise specifed,

1) Completion of Dispatch of the Letter of Offer
Thedispatch of the ketter of offer to pubhc
of this offer, has been completed on September 24, 2026 {Thursday), the defails of which has been summarized herewith a5 below;

atong with the form of Accepltance-cum-Acknowledgement and Form No, 5H-4 Securibes

sharenaglders a5 on identifed date being Seplember 17, 2026 [ Thursaay|, for the purpose

8. No.| Particulars Mode of Dispatch Mo, of Shareholders I Date and Day of Dispatch
1 Letter of offer Email 1225 | Seplember 24, 2025 ( Thursday)
2. Leitar of offar Pivsical [Spesd Post) 1472 September 24, 2028 (Thursday)

2) Availability of letter of offer

al www skylinerta com and Managar al wanw intellaciualadvisars com,
bl In case of non-receipt of the leller of offer, public shareholders, Including those who have acquired the equily shares afler
wentfied date. i they so desire, may download the letier of offer from the website mdicaied above or obtain a copy of the same

from the Manageror the Registrar ab:

MANAGER TO THE OFFER

e
DENEUECTUAL | Skyline

Fintellectual Corporate Advisors Private Limited Skyline Financial Services Private Limiled

SEB| Registration No.: INMOOO0 12544
Corporate Office: B-20, Second Fioor,
ector 1, Mowda, Uittar Pradesh-2013MH1
Tel Mo, +81-120-4268080;

Contact Person: Mr. Arnil Purl

E-mail: info@fintellectusladvizors.com

REGISTRAR TO THE OFFER

Fimamn el Sarwiges Pl Loel

SEBI Registration No.: INRDODO03241

Regd. Off.: D-153 A&, TstFloor, Okhia Industrial Area;
Phase-|, New Delhi-110020

Tel No.: 011-40450143-97

Contact Person: Mr. Anuj Kurmar

Ernail Id.: ipoiiskylinerta.com

3} Schedule of Activities for the purpose of this offer;
Kindly nofe the schedule of the majar activities set forth balow!

Tentative Schedule of Activities {Day and Date)

Actual Schedule of Activities

Last date of publication in the Newspapers of Recommendation of the Independent directory  Seplember 28, 2026 [Monday)
p-::nrr'mirle? of the '_ﬁarge*. Gug‘npany s-l'_n_a!l_ give it_E recommendation
Last date for revising the Offer Prical Offer Size

EE;:Huhhf-:r 2, 2026 f Tuesdag,-i.

Advertisement of Schedule of Activities for Dp% Offer, status nf_sla!ut-::nrg.r and ather September 30, 2026 ('Ha:glnes-:ag.r:m i
approvals B Newspaper

Date of commencament of tendanng period (Offar l:]pen-n.:; Diata) Cetober ’.‘H. 2025 If.T.ﬁurE,da&y]
Date of expiry of tendering period (Offer Closing Date) Cctober 15, 2028 (Thursday)
Diate by which all raquirements including payment of consideration would be completed Dciober 30. 2026 (Friday)

4} Otherinformation;

al The detailz relating tothe procedurs for bendering the Equity shares are more particularly set outin the better of offer.
b) The Leiter of offer Dispatch Confimaton Advertrsement shall also be avalable and accessible on the website of SEBI &l

Issued by the Manager to the Offer on behalf of the Acquirer

) FINTELLECTUAL

CORPORATE ADVISORS

Fintaflectual Corporate Advisors Private Limitad
Corporate Office; B-20, Second Floor, Sector-1, Noida, Ultar Pradesh-201301

Tel Mo,: #91-120-4 266080
Website: winw finlallechsladvsors.com

Email Address: infoitfintelleclualadvisors.com

Gontact Persom: Mr. Amif Pur

SEBI Registration Number: INMOD0012924

Validity: Permanent
CIN: U7 assaDL 202 1 PTCI T 4R

Place: Nalda
Date: September 25, 2026

Sd-
Uday Narang
Acquirer

New Delhi




=3 feeett

14 Slol ATl I 27@'&'&'{,2026‘

goirgge wwiae off i, SRl T o fiorm ol sl o, weres - 41100,

I et 3 En TR wR R B SR 7 S OAR Sy e fER = A i ar 5 w1 i
el 1 wirafereem of qARa e el e veds e, 2002 (g o w afeREmC g= o R 2 adim S sl T () s % - e faet =
2002 F [ 3 Fre uide 2197 13(12) F e IaeT SRETE! 6 gEe we BT T 1 W] PPt Pl ot o) =t o, Fovenat it el &% e o W ‘-Tﬂ ﬁﬁﬁﬂ il w T‘l"ﬁ'ﬂﬂ Q'ﬂ W ﬁﬁ' ‘FI'HE"*’I' sfifry c0as ® m T & J-T-ETH WA AUE RS ﬂ fardy Gical
oI SR T S I 3 e ) A W | 60 R ® e w A L"I|'|-1""_FI'1TF31TF_"III T T ¥, I OAET EE yrafiesrn S B afér w gfen aen iy e o ol aiftFiem, cooz el st o) @ deeR a4 # e aeheed B aer we whe T (ol
T ST i A W B e § v e () e 2002 % e 8 & o ai o atanem A 13(4) § T o TR R % s T T T PETES S mERs &y BT Gmm r T T U T S SR PR TeesiT W T S e o £ i
aﬁﬁrrrﬂwﬁﬁ—h?m—lamrlrlq—-ﬁrl—mmnm*rmmn—'|J+H=Irrn?==7m1=rrﬂﬂﬂnmmm?ﬁq—ﬂm1—-n Gt et aiffriglhoit g g i etk o R .E,' il ”1:;_ T I-bi_.' et
T S e 0 S 3 72 g e s - Faf-*?m-r mﬂmmsﬁm@mgamﬁaﬁwwmﬂfmﬁm@maﬁHMME‘qmﬁﬂﬁ‘mmﬁ_m‘ammaﬁ & Trriormm o T ol @ e v
o o, vl TRG F T A, slatm -ﬁ .’ITJI 13 F AT (8} % WA 1 7 = B e | Al el e '.11-1 :'IE R g =Rl T RLLE =54 T T W o TafeeTHl EE -fﬁﬂ-”-’--i-m--- b o
B. | sl | Ty o P W A | iR n"'f]_ = e A i {E) i L e S s S L SERTIT TE s TerarToy A g P
. = : - % AT | - et o 2. :16.10.2026, THT : WTE: 11:00 FOI | SIIER 01:00 T GF,
T A0 T (6 WG U aTERE ST o wrdr . HF0303IHZ1100134 & 10paers./— (509 ; :
| FEREL [T | e e 205 T AT T S £ e B o s e s o e e AR T R R D ﬁ‘qﬂﬂﬁ'ﬂlﬂ#hﬁ arfem Torfer 2. 15302026, 04 :00 95 T
AT 212 Ll'ﬁ Beael s0.30 g e, Rerr g 2025 T T THA #F TF @ 1485 % TitE A R . g Ll e *
q | e, 4 MER-2s0002 | W - 37 = R R~ e 8 A Wofl AR A, | 31.03.2020 | s w'fﬂﬂ*h“;ﬂm’“ﬁww A i R A, 15 | 47,29.100-
WE g g /e T e, g ag | 240902026 MMV02S o s+ LAPDEOS200000005015967 . 74114 T2 FHAR 7% T AT 954 T [ 5 10,33,772/- SRR T I Sl T4~ 408,72 L e, s A i 1,72910-
HiE 3 B /W] HET W 0T, S (T T A R R U o ey 1) B fHE'EFI EEEIE ﬁﬂ% v S 1'i'_r-lll_l ?HTH AT TEA % A, JEEnl: ‘13 I8 ‘F-IETEHE"IET
i1 HIET 10 i ﬂ'i._;-fll'lfi'.'l'.: G| Q'I'JE"T_ afar— :|1-| 2025 T R "I"lj-i'_'ﬂ E'];] ;1.3-,-@113\55"" aiff of) =9 8 FITET WT am =5 '|.'.!_?.| e e 18 ‘FETIWTI'EH 3-8 Fﬂﬁ]’m ?"ﬂ'[ﬁ 18 FIETIE’TI'EH 1nﬂﬂm
12 HER /T, A A — 5030 7 T | i gl o W @ T e — s o, 855200123201017 Suerdl o v wrn & A Rty o, e anduetesd e — BARBOBUPGEX
et & wa & aft w9 & wem sl siel wEr o9 germ @ el @ de ol s g - Frarm ) Fram e vl et i
A T T # rie Sieh when o e # wenh e e 15— A e e e o B B ol e W anew w een i e e ve i s eaeditos fefies (dieem
= e, /- s, T T ETR WEIeT o A | 2, g - W, S o R e awma, e o S B, 9o 1 st
Reifs: 27.09.2006 T W R W, HieET e [ @ A W U9 T aeese- hitps:/isarfaesi auctiontigernel. T 9UeRER ¥ WR@- TM TR W1, A
BOD0OZ3297, #09 TET 1. 926556282118, OT9-6BIGE4Z/6EE0, 9E-  support@auctiontiger.net, up@auctiontigernet &
ramprasad@auctiontiger.net 97 W9 %7 |
— T ) i W 6(2) T4 8(6) B it grevve (e Frm 2002 @ e il e | & e 62)
--:'II::' 8 {ﬁ-'-'u-:"t 2 e g | i | e B | 8 E, | L4 v g s 1= B — W% o
x 'd.ﬂll‘ X E[\-;E[ ﬁ[iE[ _bP[R:[ [F[ﬁ]ég 7 Bl)of1) Fremfedl s (TemiiE) o 2002 & AR STl e 1 S S A, T G 0§ wee ® quie e @ s £
R TN 87, GAH Tef, WdCX 47 SI, ASITG, 160047 Al : 7625079132, e
—— $9: CHANDIGARH@CANFINHOMES.COM, WI=T: 0172—2632925, CIN: L85110KA1987PLC008699 ftis : 27.09.2026 AT ST wfergp sifermd

Iad gl @ fawl 2q fesr @, aRfRmre IV-A[ A 9(1) & wRgse I@ |
facdia arfaal &1 gfasfaszer iz gafdaior qem ufayfa faa gada siferfram, 2002 @ wrer ufsa gfasfa fea (gads) HINDUJA HOUSING .F'”.‘“‘.NEE L"_""".TED e
; —hﬁtm:-crmmm-mrw =u- 03z, TR AT S
frraaTachl 2002 @ 199 9(1) ® WRYP & ded F4ad JATRTAT 3 faP) 37 fa@) a1 B: imaciiondiindujshousinghinance.co WU P
UAGERT 9d AR Bl AR fI8y §U A HoiqR(RA) TAT TREX(RA) B a=T &1 Il 2 fF geamva d9sR & gaRa fafdfa sraea awfa, , gl et 110066 =y e e T T r——
- . - ~ Tof P PITTAT : -31 TSIATE FIoT, T T T TINHTS Ok A= oo B e ¥
ST weolt 4 i v fafiics, Ihre emEn & uiftrad IfeR) gRT Ut f5ar 51 gt &, & % A fa71d 14.10.2026 &1 "SI€l 8 I8t e oFr ot sfdveafin 3 smatar ‘“ e S e
2, Ot 2 &t @7 dor W A R 98l R amuR W Rmie Afed A Hdftrd Ikl & saR Hefd SuRealel iR TR | B9 b g ( smeder Refésamaer sive seraeramararan 9 & Rférrs 362(1) & wm) A g AfivgfraRer oy feder anfemt a qafE o e o f““h
foafies & <ot 3R &g oo RIF@T = Soord far 741 ®, age & oy 91 SIrger | (iRe afineit & foe fRarey wwarearar afder) e, 2016) | wmﬁgiiﬁﬁﬁﬁﬁw*m*ﬁﬁTmmw
= fa o< e— R AT E e — j BTERT Tig-d [SHeE § Wi ‘nﬁ'-!‘lra'm-l':m B 0 5T 13(2)
i o 25 09.2026 afdr 1. [ 7 Aemsta/ vewed | @ wr|’gE BIesl wEde farcs e weE nREHUT & wn S 8L e 3 & | ofes MR w9 1a(z)
| Y @l A s e Ll HIUNE TR BT T4 U9 : AAKCS3337H i’ e
B ATER - T ¢ U29199DL200SPTCHA2669 E R e s o e 1 e M s e L o A T o T Gkl 5
- = - - - o | | T . | BT 1B T 3 i |.._|"'_|- |r"'.I
1. 3T Uil XA RiE %. 35,89,266/- (BT | T. 18,00,000/- | %. 1,80,000- | WIfdPH [Felc TIR—5, USS FAR, WA "dR—161, 174, 1628 /1, 2671, 2670, Tl 2. [USIpd Praferd T o o131 AMCATAR A, ¢ faeell 110068 G_'Ier"li?l_.'l i “rr?ﬁ i i_lF] i Fth_‘ _Ebl _ﬂ_ ﬂﬁ_q F"? ;' bty
(Surepd), St v Rig g | i o’g Farfl | (JUY 3CERE (39U Ud o HaR—167, 180, 1659, 2772, 2771, WART +ax—38//21(8-0), 37//25/1/3(0-1), 3. [dTEe @ gEIRTE e SR B B3 JaeEe 7@ 8, gute onive ovare|| | (U @E A 8 | sEiEE @1 e w0 d 48 Gears i odRd 506
Tof RiE (F5—SURS) IR | &9k & 4 foamis | g 713) | =i 8o 25/2/2(0-13), 53//10/2(5-3), 10/1(1-16), 20/1(0-14), fob<i—6, 16 BTTe 7 FRell 31 i @i_gﬁ Waﬁ ipsuréyafoundry@gmail.com w|| | aee T e P s w1 e & aE e s
AT RIBY GAR G AT Tel BIE) T T FaR—-3062 /3203, WERT aX—165(6—9), 166(0—11), 166 /2(0—8), — F X T T W At an et & | s g o R ey Peefafan s Aagndhad &
(TReR) fhe—3, 7 Tl 8 AR, YE¥d BIFd, M1 IS, TH—ERR, fATel Taues 7R, 4. [S9 I P fGaRT TR SR AT QILLA NO. 10112, T TRET IS, SPIRG A0, - - —
TSITg—140301 JTHETC: ‘Zﬁ W/qgﬂ ARt ufdem: o @) FURT, STR: Tl uRmr Rerd & Heell, WU, SRATV, 131103 W Rered § SRR R R R R | = e e o
FaR—4, TRV Tele FaR—6 | AT AR — T 5. [9% STET /el 1 A &Rl = 1800 ST DI SRRA ﬂﬁo—;%ﬂgﬁl DELABLYDHAMN AT 1 F it i 2 Sl wm ol
. . 2400 T THYH  §TIC \ IHENA, W AT, T, Y N iNE Zasran (RGN SR
2. |HHT 3y N UF% 19| %. 3335773 (P9 | ©. 17,8000 | ¥. 1,78,000- | Wb [T 2 ATAD Helc (Fele Tav—4, UEeHl HivTel), JHTAT XS, X &1, TR D] AR R e e s AT - FAT- FUE 1 A (R P o S A R T
Rig (QuR®a), s @ <9 | dd org i | (TUT 9ORE ($UY Udh ARG g @ AT, I9Td TR, TR, Tl Taued TR AgTell, ol | STl /st @ A SR qed o B | 1 o 5 ' : ;
Rz y srlis Rig BOIR 1d 9T fagdR | og o=l ¥iesetk g9k GIEILE e e e el — # wnfa st g sl o gl s e, Gl H 73 8 dee — arss @ @,
(- wgaam‘r) I ie) ) ) ESE e i gRa i / e it @ hen s ) e TV, AT, AT, Sere MW, 24s7aa R ers: Sofl: P, e oirer 4 e,
kEl R A (TRER) §|'RIGE _\’Wq?"az?\;— —q SfaoT: ele FaR—3—1 8 a1 =¥t & gﬁﬂ SEE ﬁ?ﬁﬂﬁﬁﬂ%ﬂgﬂaﬁ ST ipsuryafoundry@gmail.com W €9 S R O
(3R ), ATER BREG AT BT ST FH R | PLBIANAEL AN 1 S AT TR oA g ) I R A
Tl & favga (199 a2 @+ 1 8 ferffics (www.canfinhomes.com) &1 3MEIwTR® de=Age (https://www.canfinhomes.com/SearchAuction.aspx) H SUT& TS T T STl & : : mei—siiee. O e meenn et foedty, wee nbw easor. gf
F _g_w 3 R T . — 9. [WfETT @1 R 25(2)(T) F TEd WAMM|gHaA WHHN  ipsuryafoundry@gmail.com W i Rt 1 T 26, 1) 221 St (Pt s o e T
I T fefeh www.auctionbazaar.com < | omieE B Y USRT GIRTA TRl A @ o B 2 1 : A A~ =
feT®: 26.09.2026, TITH: dSlTG L./ — YTegd eI, 4 b g falfics e & 7 *Fl":l Rkl *_*_"f_l'" 3 "II‘!{""" ;‘"“I”‘ iﬁlf:f J""'?;” "'.;'T"j_'r' “:“'-“ R |=~LJ'T'
: roll VAT, e O, T WA, el AT, e Rt (AR — 2eamm i R
9 gaﬁ ’ A @ Sifa|12/10 /2026 i e o P WE s, i sl R e i, g g e @ A, afern fis
- A7t 3 IR
1. | GTfaT |HET fTaaa @l 3 |22 /10 /2026
. - e e S e w1 ferfdn UPENPAMRLUT/AGHIODBS2T, 1. o8 e smme 2. stedt e o, 14
TEH ERE BEAE e St L G o(0). ) TN T e ey sy AR i T 8, TG 9, A e e A, 250001, AT
. . g Al 2 e el i aifc farfor
ol Sl 651 S, a—NiesT, T gAr e s, AR, o, HERmE — 411014, {mroe Ew B T3 [T <R ST @ S (06,11, 2026 q| -:‘-_1-|-:|:1-w—.--. .':-|r.'|“='“-:-'-1..'u-_111jr'1.1 ﬂ_irff-!.l.ir-::-: AT Tl:‘: fnkii x ihotlhinki
malE S S e i e e P e -:n'-'h,mﬂ ET41PTE 6 FTINT T AT AW E T A & il G (0 e 1 e e B ST % 1 R Ei.jqul_.;”"'rl}"ﬁq. FI_I I:ldh .jdl_' -.;:armq- T;zl,l Er,_{,q:';,m! ?HEI-EH: :,_}rlat:. :-..I
W SRS, 2002 (FE S PR AT e T R A S aegi e {e) e 2002 & Fre 3 i ar 13(12) % o awe SR g S S 6 O w0 e e iR < e g@fﬁu R 1/11/2026 s:'l'.ﬁ.;--f{--*-plm: Al R i b il rilt 2 e
foITe 1A # Wﬂmﬁmﬂﬁrmmrﬂjﬂ—nﬂﬁmmﬂm;wnmﬁf||r'.1':|-1=|:|:,;|1—:|!,--—+-|-|| %WWW@[ ‘3;1%3 Lk ¥ ; il e,
AT T T e H e T R, S e S S A g 6wt & adnemed T ufi e (s P 2002 F T e ® Anr o o sfbem o am 13040 § T p— Ui Saeh FUEEAl -l-_if-1=-|-1’r.1%-! ;-"e:ﬂi-gilfi:'!'lﬂ TR UELE J“ WA & 1 (el 5 2
T S SRR IS A B 96 AT A AT T A A v e A e 15, [HTET AT IR bR Bl i [l 11 /12 /2026 F}:F"ﬂr"q'?‘.ﬂ;iﬁ vag ﬂﬁ ks 1.“1:'1"'.,'.1” ; il ~|,|:_ .., AR 4-: ,':JEH iy -:ILuI'?wﬂ =
Tt 1 P T T ST S I S A 5 W A 3 s A6 ?'1 AR B e & i Wl T 6 0 S W S 6 SR i S e 16. [oaRh &9 SMHAT o @¥ @ ferg|ipsuryafoundry@gmail.com SRR R Y TERERNHY SRRV "m' b '-|r~?'-'r'=n 34 r' '
WTﬂﬁT"'ﬂlW-’F‘?-ﬂFII‘““Fﬂ_ﬂ'F'Fﬁ:HT Tl A9E & ARG §, ST WA 13 W a0-a7 (8) F e R AR e s R B o T A R aw v R afhar $T A qF A S, A 3709 2908 HITSRT T‘*""T“"‘"'""""‘""T"
e 17 |[TIUHTHE & WU H PARC TR DI HUNE SeR UH Ged Sed & w0 § doiigpd  © | TATHTHS
= = g | A oo Rerfay &1 faaxor SIATHE TIE, 2006 B TEA SAER BT oGO B WM
4. T W S Ho W P & | P v g 7 off (5 SEH THTHTHS | USTORYT W : UDYAM—DL—06—0202330
] 2of : e
1 TH =N THIT T8 :H' :_ri"l T O, T fiem dte fias & Hq 25 4v6l T 2H0NANRE | pRfOTI202E |UoarEl oH HLOESTI00ONRIsEga12 @ EEE-?:"_:.- = Jad —\;Ef qﬂw m’sﬁt ffes @ a9a & HIHDUJA ljﬂ_uslmﬁ F_I”_'A'NEE I_-'IMIT_ED |"|h
wpE SR 1824 T TS el 141 76 T A, W Te-sa1 fiv 0 () B o e wer o Feete ) e T/~ HiR Wl 27, S pipm e, ML S - eo0 ma, ot WY ki
: 132 Fudae ot anfion "h b, PR AT HRE Tl T, TS 0 MaOF 206 T T 4-.,!__"1 B T 1645 Qe wiffs & ST TR P9 aucBaniZhindgahoasinglisance com TCHISING PEAMCE
I L I P e L -'I|:|_ X & gy, offtan— =% 9= QTF'I T a4t 9l i %WW oUE W W - o] S91R30IRES, WITHTTA - BT O
. T 0 et 1 o s 1 _ _ PPGI <o IBBUIPAGOOSTS /2017818 /11475 L 70604 11785, FCHTTH - TEN T GETIF 25255
IS R T T - T W A T S s, e A 0w x| 220M2026| 0000712026 [ e 7 LAPDEOTI00000005032208 . To106s ¢ afre s 531, 5 AR, @ o Wik A, & @ A, Wi e wiemfaaer s faeim el @1 gqaimie oF aiefy i mads
£ BRI A 40 T2 = a40 71 |, Wil 4003 BT M W TR W s0s / neTe A (T O AT T e T arE) R o007 0as O fastie : 27.00.2026 Jgex 09, Jfeol, fawei—110085, E—mail: carkagarwal@gmail.com wfefram, 2002 B o7 13(2) B sl | AR, =W a a4 o s fRgen
. i ifen g e, e, e R AT e TR ST B T 18,7 Wi i o 5w T 7% fee TPY A A 31—Rwae2026 T | | gy wigee flds @ wiked @Rl @9 @ A e aiiee @ o 1aiz)
AR A [ AR A AR, TR AT e, ' - il Bl s b el Sl L L ; AR
L LT EC A R 2 I e | B ) B | g L O = e 5 W o th T Waw gTaa ] o WA e BE, R 3 o e aio AR O 136E)
" ! ) T by
3 TR Eq?q R T j: R M e e e M=ol 1 13 B ) sanmane | aoTeoes (=T @ w6 HL[‘:’;EEJ':'EE‘]:'{"}EI':'E-I:DFE = 1&&2..75_? ’ ._ = ADITYA BIRLA G G-'-.—;IIH HIT A —-n'{f'l F P E e |-=-'I|-1|ﬁ.'.'j-- G ".T:F«'?FFI"H' Bl ﬂﬁ:ﬁf L L
St 24 A 271 AT la&' giE J| 4:1 -..Pf-h";l a78 71 H1e & fw u‘rh;-c:lp (e itz T s A o Heen a) [: nPI -I- ﬁL LOANS INVESTMENTS INSURANCE PAYMENTS Afeeriimr v & weredl S o w59 9 oy 9 eo faA A e e @
:ﬁfwl??i”m i q!_l i e .“ o _L ’I:I B z 09.07. 2026 (TN TT LAl E Ty 15,35 Wit i o = Fem el T B | e @ gieee w0 | O Bwars 2 T agrsal A
o, Foreed)- #ffam spere f e e ot - ge- e e wd T i ; - :
15 e it iR~ A AR T S - W AR a i, ; " dfeen fawen Siftew e e w1 AT E T T, o T e S5 e o A T s o
T T W e gl waferm: SR e o, denH, O — J62266 SRS BTRT A O TR & Wi e 9 P Pt e F aee 9 e
4 W e IR 18 AW U T, 95 T 12, Aie sligeen we A | 200002026 | 000072026 | T T T LAPOBIM20C0000CS0B1SEE T 1113868 v Frata: Gt W 47, A A T, T B A R — 140001 B
P ORI, H%?lI'TI H;rel;?!ﬁ; }r?'rrr.rﬂa ﬂ?‘ir':h?r- |1L-|; T, "'.i‘m-”a"'rili (B ST FI HE EA e e A R o, uftfere v (ofeegfa fa (wadf=) Fam 2002 =1 Fam a(i) 2=0) o A, sl s e sl T EEaED
: _ 1,77 ot e @ sy e s Premears 8- gl i e o 07 2026 T TP WA B TRE 17,2 Wit e At ae Widfads el A (@=a T g~ e e T
GUERIR LS e, TR~ T A0SR A A, - TR 12 S v, g o U —_— feoa ks 24 T 2 T Il ST %, A
AR T = A : sy Femen angeta R oo anften feen Sifew fafte & dre R 1103200 A S “’ﬁ’."—'_“"l"- ST WAEROEN, il Al ST
- - popin ~— " O R T G e c e e T o et (Rt s o e ada a9, it i
5 Tiea fifs, o fe, | 9999 -9 v O s TEll—daty, T Wedl—gay, | 2ONI0EE | DEOTYR02E | 5oy e W, LAPORIGA00000005051502 & 1o0maiz /- i ﬁ?"_“ AT & FTE R Ty AT '“T'ET‘:"W‘_‘-‘“H'_'"‘“" EM -‘T'F'r ?1”-‘ H [ :
Ji W_ g (SR jees e Ram adtell, gwrm e, oede e, (R g e e s ) arae |ra) B aor 20zs i arid s # Rl sl Ren e &, sstfaRer sepeemn 1) A whafm Vst gt e e T l="—l—r' st ST &2 T T e e 8 T e wEE L A
e IR e e 1 v e o e g gl v e ote, iR g 3028 T T TR B O 472 afer ke o oae A R e | [ A e o e e B e o B 2 W e At B gt e A S o 7T, 4R it P sifEe ot e, g e mevedrey ey e enpe. @ aEm-2dsim 4 e
SATTRTT W7, e — T AT T T, S 21 ST W | i | T o T ot STy T e s a8 e 3y o W e e e e HI: e =R T O Tﬁ ey £y 1 U, G e, a1 i i T
5 7 PmrE R o YT T -uf% e I;l 18 4 S5 S 117, :;:“ oy, | 240w angE 0T aE02d | = wer H, HFHMAHIOI0026T % as1aes / — (R S8 frafia weh sifem fagon Sires fafrde w1 gwatia O 1 8 o afre bE
A 311 A :ﬁ HHE WY o HET AT, SR ""T WEH HEY e o s ot | s (R el e s e b e ] e U HE S A SN S i .
174 G Chit ] 7 i HME= L B B mare f ES .; ™ o . =
T TS, iy - P b ey R e ,Fh_ﬁﬂﬁ e o wE- 211000, o e e e e r‘::_-m re:_&a ur1lI'J=r:| 3:|r '-:r:ﬁm: q"ﬁr-_"x _ o TS 7 # ru_q1 . : = GH::ELI 'P:HL MEL‘!IILE':IH L d", # I.I WY 3. b 1|r:| f— 3 |:1 1
Firmd) T, g — S5 7 TR, TivET T I W O, O o e T *" gt sl 4 Rty afaufn o i oy gafiam g s e j“_':"‘ "”:' “rT'_'_'_‘i:ﬁl_;_l’” il I'i! o -“r”"”irr; =:!"F L_F‘;L“' Ll
A ] T AN 10 FTE ) e i - AR 2002 {2002 &1 S 54) & wAOE o TRA AR Fean #ies fEaie T g Tfﬁ_m:fm_:',_".,l'" q:: c,'l_"T rrir;ﬁ_,.,.,rm“:..” x g N B
? H"ll '-“;."l "T'IL 1 A d6 :'_I W ["u R1ES '\-_l‘“r_'\r uTI'}'P'_':F S e F‘FT'\- 8. IWWEWE ugmrll!uii A B 6 | L.ﬁ.':*:IEWE[II]{':IIIEELS[IHFTT T 1265486 m: mmr 1?- mﬁ ﬁ ﬁm—i‘m i m‘It""ﬁh-"FI :‘-"I'-L'-Tﬁ'ﬁ Eh—r L HE]TT E?H_‘-\,}- el Ht l'.—.|1,|'..:.| b (1 M s E|F!"-"'||'1 =il AR -,.-:Ir-rd?:.:p,qr-.r.;:;- |:-..:| :1.r-4_!-:.; :__-.-—," '.'-F-'II
T -1:ﬂl-'r a1 e ‘l_r'fﬂ“:'i-'- 10 A Y FE, I R ST, SR T AR o e wAR TR FaErd arE) A o wierfiEe (el FrerArst 2002 @ PR 3 & e idE 9 1aie2) & sl gee e (B & Femwy | i A 1p e o= e, sl gemen 0 S o wde m s,
3 ) T 1P e O VTR o L W o 2 L L &l & i, T T AR By e 4 aférmm mofde At e C— T HNET / BE—auET S e/ TeeSmar mm' i 2 A e
L TAE affers Fsn @ e, S e afE my d, i e Eul:fi A W s T T "; : / / ; . ;ﬁ' A - e
Freds 95 i ey Ty Yyl iy e Wi, & A ol 2T 08-07-2026 =1 @ Gy faws g GHHPRHAPURDOIN0O554. 1 -nr-m:ll | [l n.'i;ql M T W,E
] W H v EB527 ¥ 1631837/ — S e T . S ) = WA . IBTEE WITEEE ENE OER H2Yl 245 fe sa—20. el
HYRT 2— R e - 7S TR s s S, R He 38 j‘ﬁ HIHE AR §FaE el s = S =‘|5|?4|$1"'-"1-'-- A aewdlTT 9 T ST S 1 W I 60 1 35 %R W e Fi : ST o rr:'l Tlr-.ljlfrllw:l Iriﬂﬂj‘ilrﬂll\ :-:— jl:‘;. -I-.:II 1nr1" -:"':umlf"
w7 ST, S B2 T #e, Renr apg Arer, e Palkiak it L S G h--: s 2 =gl *TOT 4T e i l-fl et « En-:-' 11/ 4378 qren wan, enrs 7aes wh o snln saas o &
ST R | T m AT i TR 2 e e DELOT 2026 i BT el B A9 168 Ol Frhles ) 8 Zui - o [ N - Y e 1 ™, & h _
it ST A A T S e @ HE, IR i e & o wien Fratare N3 QI S s o T, TEReT TR alare d S HiEes B WL SIS, e 11 Famr a1ga (A8 7 Fum | s aae e i =
” 2l Tr rk FAH] H {uﬂﬁ o 1 1 A B T e w| BE EHY HrE. 3feTe "oy & Srhiam -l'l'l":' elfmT 7 e BT e, O BT S A -_-|--|-| afdy =g T o Ty v wEE A
; B3 Fad w2 s @ e ea) S Fraw 2ooe & Fad g @ A ot o aedis o
farit it AP % o v ST % WA A S TR U SEE W w4 m i b 2He, B S i : ; .
; ' = i o ’ L S GHHPRHAPWANIDOO7IS 1 & s gy 2 sl @il @l 2
AT WA TEHEE f e S SN U I S T W g T A "Iﬁﬂ'—m T T O A A 25.09.2026 1 e & | _ AT TR, A, B e w s e B e
; T s ot Bt B B o ot Pl 1 e £ _"ITITr-?TF 1 TEIRETRT 3o T e we—a A T W aszoT, AT SR o —TRrae—as, i it e (e
G T 0 o L 9 I | D 1 e 1 i B s o i o - ) e e | (B G e L L e o P e B B o G L B D R s R P R i GRS E L
i ﬁ'ﬂ'ﬂ? S ; fag e G ST, TR T 267 o6, A T o A, o, et e o S giga &
il ‘_ﬁmq"’ il ' . 17, Ao ¥ 7 110001 © Rt | 1T e TEATE S S, ST T R R G A, B e e s e
HHIE AT B, 1,51,57,101.44 {F0 TE TRIE AT SR ST EOR v o v afw e 18 e e B
=ity 49 (arafe e @ Wear ABDHRLAPOO0000536048 # ¥. 1,09,35,821.58, e 1 I B Fa L s v s .
R (] ﬂﬂﬂ' Wﬁﬂﬁ # L8 2'1,2-3-.””1“. Y EWET TF'HT 1= | e s 2EEE Y- 2 MY ey UEN-2488H |{.-':'|'||‘: |'.J,l..||-|I 4§ it "” o
ABDHRLAPODDOOOE24915 % . 20,04,209.76) 7T S X & §oald 5 30 21717 | el
Pl T S TR A o S erer 13 2 T 6T (A (R st el i o Bt R o o B e ot P Bl o B | s e
3 /¥ , ""J / At e ?H-I.FE i .'I?I' 3 .E"'I iy IE” 8 b o men) o= w1 o At 10 9 = 0w P SO, SRS 33456 191 e, ST H 1653
T WTEAWE] F 0 R OREIREE & g A by S0 T W & A S TP, T ST T, R TWIE S T, T S S e AT R W
3 G (W T B | 11, g, TS o v prgn (20 | R s S a0 o/ e T A, e
o i T & 20 HE/ 10 e dre wEE, e e e 0 s E vy i, affe a8 B meE JlEE
wirgfer ftm & = ¥ w1 7 angw wfenf 6 fre — sl : . ceprmyrens
wofty e 1 aEe o 420, e o a7, S pog adl i aamer 250 | r:r!;-ﬂ'-;t&i;fufuir:ufc%; s : -n:l'n sli-:fr_lzr -:ﬂ11nl='1| a:r T:i'lria ;i-:ql.'gs 1_’::‘:'; s
A : ; T, ST TR TET-2d501, T e od—fie—gs, =i R
Hrew, Ao o o = -'F‘ﬁ:r Fefti, e R, HE =t = ﬁ-ﬁq q H-“'m L G WG E R e G L P o T LR L R R e R (5. 01 092028 o
ﬂtrq]ﬁ-ﬂﬂﬁrb T'-| ﬁ—,'.r "ﬂ_ul ":':-h:ﬁ' fl‘ﬂﬁ:l—*:-ﬂ"-l#ﬂﬂ -'-l'[.'-.'?r-:“ﬁrl_fi“. E '|L|||_d'| i |} .||.\,-|-u WU s '|$|._|g|:| |||r.\,| Ml G5B |'|| 'L B 'J -Er|_|.|.._|
1Y 52 e, 3T - :l'inl HIU g5 WTe, TRAW — 370 =ie 1 B, 791 65 WIS 396 bl kg Ul M AT, R L Bl HN g
e Fee ganfira o aEe S geae & e od s & PR B o @ AR AT AL TR T ATEL S S el S T
T 37 AT T e e et H ot s gl | st Rl av o v S = e oy
GEENRIGHNEN B 1 HHM A 2 FHmy W, T L PRSI E1 4
bt LT O ¥ -
H ‘7".'-51 Tt fisfe, feem weqy, wife = i, Fd T Tty =t "TA_* | — {44, TR A FRAEE TSP, e W penson, T fami ARy
o 2 Y AT 187, E_HWEHTNEHE.H?THE:EENT%}M"T?14E? > i a1
e e e A Bt = M e | Ml B e el s o=, Tl ot epdt e S @ anper wdew L/ wife A i aftn i
‘o T‘_"— - i 2 - S J— ? -I (i1 WEE T E’]ﬂ F et 'I-Jl '..r = 1 rl.rr | ™ Ar ;) o 7
AW FATER B O 20 BIE e T A 33 T, 9N SRS, 38 6 RS, T e JETIY L SN ST o TN wnifit 250.5c @ ﬂ“.wl*l 5194 ¥
. g et Y e o i i e Hm TR IR A TR, TR TR, TR e, P engE (R ) A Fan A e A
I “ B "s I “ Ess il-ﬂ o, R A Bl o AET, A T o, g s sl o Hef H T st i 14 S st ereet e ilie s, b o
Fe~TiE: 25082008 DLEPRIADHRANGI00003, 1. =N witsy e 2, & o 3 ST 7
I “E ln E I W FEGE, T () arfirg arfirsr, |anfi e Stz i) e, et AT Y P AR T W L TR, TR I, AR
?E 248304, TIFY FEATE O~ FmTH - 26, T H AT sl R e o e g R L B s P
7 e i iy an ot e A w5, dw ap w e st a8 o de, e i
w w IR Y E o - B ) O O
n E" n I N IMPORTANT et R T W Pl e et 1 R O e B e e B el e o
. . . - M 3 Jinea
I Whilst care is taken prior to acceptance of advertising | S wrms e ssima mrrreen o g e A e e E

misgA e, By e wRA A

contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
$FINANCIAL EXPRESS enterir]g into. any agreemeqts with gdvertisers or

Read to Lead otherwise acting on an advertisement in any manner
whatsoever.

copy, it is not possible to verify its contents. The Indian | | waymmys aw s = el utu N ST P ST S R ot
Tn E“ n s Express (P) Limited cannot be held responsible for such | JEEe el TLasm e w e sume e 2 e o e i o)

epaper.jansatta.com



